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OF 

IN THE NATIONAL GREEN TRIBUNAL, NEW DELHI 

Neeraj Chhachhar & Anr. 

Beliram 

RESPONSE AFFIDAVIT ON BEHALF OF 

UTTARAKHAND POLLUTION CONTROL BOARD 

OTA 
Sa Sgrn Natr. Sharma 

NaT�RIA 

1, 

Reg N 49 010 

Original Application No. 102 of 2023 

state on oath as under; -

Shiv Shara 'ath Snarma 

IN 

Ashram 

Versus 

& Ors. 

Petitioners 

I the above-named deponent does hereby solemnly affirm and 

Respondents 

Affidavit of Sompal Singh, aged 
about 51 years, S/o Late Shri Asha 
Ram presently posted as Regional 
Officer, Uttarakhand Pollution 

Control Board, Regional Office, 
Roorkee, District Haridwar, 
Utarakhand. 

Deponent 

That the deponent is presently posted as Regional Officer and 
has been duly authorized by the competent authority of Board to 
sign and swear the instant response affidavit on his behalf. 
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2. That the above noted Original Application No. 102 of 2023 was 

3. 

listed for hearing on 10.10.2023, whercin the Hon'ble National 

Green Tribunal was pleascd to issue the following directions: 

"7. Let response/report be filed by them in view of the 

observations made above within & weeks by e-mail at judicial 

ngt@gov.in preferably in the form of searchable PDF/OCR 

Support PDF and not in the form of Image PDF 

That in light of the above-stated order, on 10.10.2023, a site 

inspection was conducted by the Regional Office, Roorkee, 

District Haridwar on 19.02.2024 and following observations 
were made: -

i. During the inspection, it was observed that construction 

activities were undertaken in the vicinity of Beliram 

Ashram near the Anandamayi Ashram bridge. However, 
upon inspection, no ongoing building construction work 

was observed at the site. 

ii. The inspection further revealed that the roof work for the 
basement, ground floor, and first floor had been completed 
at the site. 

ifi. At the time of inspection it was observed that the 

construction site was not occupied by anyone and as a 
result, no domestic wastewater or solid waste from the site 

has been generated. 

TARA HAND 
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HODA Noary 
Reo. Nu 190S 2010 

Sh Shuran kath Shama 
RY* 

Disnc nardwar (U K) 
OF UTTA KHAND 

1V. The project proponent has obtained consent from the 
Uttarakhand Pollution Control Board for the mentioned site 

with validity up to 30.09.2024. 
v. The construction site is in proximity to Beliram Ashram. 

The inspection revealed the completion of the basement and 
first floor, 14 shops along the main road. Out of these, 6 
shops have shutters, while the slab work for the second 
floor is finished. 

vi. The Haridwar Roorkee Development Authority (HRDA) 
representative informed that the authority has sealed the 

shops. 
vii. The Irrigation Department representative reported that the 

site is situated approximately 130 meters beyond the 

boundary of 100 year flood frequency line set under the 
Utarakhand Flood Plain Zoning Act, 2012. 

viii. It was also observed that a sewer line is passing beneath 
the project's basement. The Executive Engineer of Jal 
Sansthan confirmed the existence of a functional 600 mm 
sewer line in the basement, containing a gravity sewer line 
that is fully operational and handles about 30 percent of 
Haridwar city's sewage that comes across previously 
constructed homnes and connects to the 68 MLD capacity 
STP at Jagjeetpur. However, appropriate open space would 
be required along the sewer line for maintenance in future. 
Copy of inspection report along with annexures is being 
marked and filed as Annexure No. 1 to this affidavit. 

y2024A 
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4. 

I. UEDAKKymAk Adyocate, do hereby declare that the person 

making this affidavit and alleging himself to be 

NOE 

That the deponent is a responsible Government servant having 
the highest regards for the Hon'ble Tribunal and orders passed 

by them. The deponent has always made his sincerest efforts to 

carry out the orders passed by this Hon'ble Tribunal in its letter 

and spirit and shall continue to do so in the future. 

the same person who is known to me from the papers produced by 
him before me in this case. 

Adocaie & Notary 
Reg No 4903) 2010 

A 

Deponent 

Sh Sheran Nath Sharma 
Tersi RocuKet 

Solemnly affirmed before me on this day of 28 February, 2024 at 

Dehradun at about 24 0AMIPM by the deponent who has been 
identified by the aforesaid person. I have satisfied myself by 
examining the deponent who understood the contents of this affidavit. 

The person has signed in my presence on the affidavit. 

..is 

(INDIA) 

identiffed By 

Advocate 

Enroll. No. W.K.59.|2) 

Notary 
SswORN& AFEIRMED BEFOR�ME 
tsnÑn NstSharna 

nt 4 bn Asvocate & Notary 
Roorkee, Haridwar (U.K 

Reg. No. 49 (05) 1C 
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